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propria te Government for industrial 
relations in that State have appoint­
ed an 7th June, 1980, a Court of In:. 
quiry to enquire and report to the 
state Government on matters appear­
ing to the ct'nnected with or relevant 
to the industrial disputes in the 3 fac­
tories of tbe Premier Automobiles 
Ltd., Bombay. 

Bitiay �Uon on Apartheid aad 
relatecl PrOblem 

�pa, stiRt MI\NPHQOL SINGH 
�liATJl)H,t\RY� .. Wil�i jhe Mqiiater of 
.!!iXTtRNAL .AFFAitla be pleased to 
state: 

(a) whether it is a fact that seve­
ral institutioia in the count:ty hld 
oi-pnwed J;,aay competitions on 
Apartheid a�d rel�ted problttin. tn 
Pursuance of tbe United Nations 1Jl­
ternati.ona1 Anti-Apartheid Year 1978-
79, last year with iftnancial assistance 
from the Centnll Go'fetnment; 

(b) whether the Social Science, Re­
sel!rch Centre, University of Rajas­
than, had also organiGed �say compe­
tition in connection with the Anti­
Apartheid year; 

(c)  whether it is abo a fact that 
the above Centre has not yet publish­
ed the result and informed the con­
testant� about the details of the wi.B­
ners of prizes, the panel of judges, 
neither acknowledged receipts of 
essays, nor replied to the young par­
ticipants' letters who submitted en­
tries after a good deal of labour and 
study; and 

(d) i i  �o, the reasons therefor? 

THE MINISTER OF EXTERNAL 
AFFAIRS ( SHRT P. V. NARASIMHA 
RAO) : (a )  As part of the observance 
of UN International A,nti-Apartheid 
Year 1978-79, in India, essay competi ­
tions on Apartheid were organised in 
various educational institutions. As 
implementing agency for the national 
programm� for the Anti .. Apartheid 
Year, the Indian Council �or Cultural 
Relations (ICCR) rendered financial 
assistance for the c"onduct of activi-, 

tieS' in connection with Anti·Apartheid 
Year. 

(b) Yes, Sir. 

{ c) and ( d) . According to the iri­
�ormatiQn suppli�d by the Rajasthan. 
University, in all eleven entrie1 weh 
received under the college essay com­
petition and ftve entries undw .t.Le 
school E:Ssay competition; the �e} ·-� 
judges consisted of Justice 13. P ¥, 
and Dr. R. P. Bhatnagar, Readir; ) tbe  

following contestants wefe adJudgecl 
as standing in the merit: 

1 .  Mr. .Raltesh Basant I 
College Entry 

2. Miss Archana Sharma II 

3. Mr. Manoj Kumar 

II School Entry 

(No one was found suitable for the 
first award under the:· school entries) 

The winners were informed of the re­
sult and invited to receive their pri­
zes at the valedictory funclion of the 
anti-apartheid seminar organized by 
the Rajasthan University. 
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